IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MARCH, 2024

PREVIOUS INSTITUTION DISPOSAL CLOSING
SNo. KIND OF CASES BALANCE | FB|] DB SB] TOTAL _EE DB 8B TOTAL!BALANCE
MAIN CASES:- 01.03.2024 31.03.2024
CIVIL SIDE:- .
1 CIVIL FIRST APPEAL 131000 0] 2f 84 86] 0O 1 55 56 13130}
2 CIVIL SECOND APPEAL 49701 0 0] 34 34] 0O 0| 47 47 4957
3 EXECUTION FIRST APPEAL 95| 0 0 2 2] O 0 0 0 97
4 EXECUTION SECOND APPEAL . 24| O 0 0 Y 0 0 0 24
5 CIVIL MISC. APPEAL 35320] 0] 80| 334 414] 0| 50| 862 912] 34822
6 CIVIL REVISION 643] 0O 0 46 48] 0 0 26 26 663
7 CIVIL REVIEW 868] 0| 6| 16 221 0f 16] 18 34 856
8 INCOME TAX REFERENCE 0] 0 0 0 0] O 0 0 0 0
9 OTHER TAX REFERENCE 126] 0] 3 0 31 0 2 0 2 127
10 TAX CASES 0] Of O] O 0] 0 0 0 0 0
11 CUSTOM APPEAL 14] 0 0 0 0] O 0 0 0 14
12 INCOME TAX APPEAL 4301 0 9 0 9] O 4 0 4 435
13 WEALTH TAX APPEAL 4 0 0 0 of O 2 0 2 2
14 SALES TAX REVISON 606] 0] O 15 15] 0O 0 0 0 621
15 TESTAMENTARY CASES 0] O 0 0 (1] ) 9 - 0 0 0
16 COMPANY PETITION 6] 0 0 0 0Op 0 0 0 0 6
17 COMPANY EXECUTION PETITION 0] 0 0 0 0] O 0 0 0 0
18 COMPANY APPEAL 71 O 0 0 0] 0 0 0 0 7
19 COMPANY APPLICATION 133} 0/ O 0 0] 0O 0f 0 0 133
20 COMPANY SUIT 6] 0] O 0 0] 0 0 0 0 16
21 COMPANY LIQUIDN. CASES 34] 0 0 0 0] 0 0 0 0 34
22 ELECTION PETITION 8] 0 0 0 0] O 0 2 2 6
23 SPECIAL APPEAL (CIVIL) 33] 0 1 0 1 0 Q 0 0 34
24 SPECIAL APPEAL (WRITS) 2503] 0| 48 0 48] 0 72 0 72 2479
25 CIVIL CONTEMPT 1930] 0] 20 52 721 O 23 65 88 1914
26 CIVIL WRITS 93226] 0] 13511537} 1672| 0| 330| 2295] 2625] 92273
27 RECRIMINATION PETITION ol o 0 O 0] O 0 0 0 0
28 CROSS OBJECTION 673 0] © 2 2| 0 0] 14 14 661
29 CIVIL REFERENCE 71 O 0 0 0] 0 1 0 1 6
30 CIVIL TRANS. APPLICATION 190] O 0 48 48] 0 0 65 65 173
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 63] 0 0 5 5] 0 0 2 2 66
TOTAL (A) | 155029] 0] 304} 2175] 2479] 0| 501] 3451] 39521 153556
CRIMINAL SIDE:- -
1 MURDER REFERENCE 11 0 0 0 0] O 0 0 0 1
2 CRIMINAL APPEAL 30040] 01 44| 210 254] O 3] 95 98] 30196
3 CRIMINAL REVISION 12928 0f 0O 170 170] 0O 0| 215 215 12883
4 CRIMINAL MISC. PETITION 23474] 0| 0| 648 648| 0 0| 524 524] 23598
(U/S 482 CR.P.C)
5 CRIMINAL MISC. BAIL 2311] 0| 0j1289| 1289] O 0| 1377 1377 2223
(U/S 438 & 439 CR.P.C)) . '
6 CRIMINAL CONTEMPT 200 0| 4 0 4 0 1 0 1 23
7 CRIMINAL REFERENCE 1 0 0 0 0] O 0 0 0 1
8 HABEAS CORPUS 48] 0| 36 0 3] 0] 35 0 35 49
9 CRIMINAL LEAVE TO APPEAL 9311 0| 5| 100 105 0 1. 7 8 1028
10 CRIMINAL WRITS 2076] 0| 33] 193 226] 0| 26] 211 237 2065
11 CRIMINAL REVIEW 1 0O 0 0 0] O 0 0 0] 1
TOTAL (B) 71831] O 122] 2610] 2732] O] 66]2429] 2495 72068
TOTAL {A+B) | 226860] 0] 426| 4785{ 5211] 0| 567| 5880] 6447] 225624
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MARCH, 2024

PREVIOUS INSTITUTION DISPOSAL CLOSING
S.No. KIND OF CASES BALANCE | FB] DB SB] TOTAL|] FB DB SB] TOTALJBALANCE
MISC. CASES :- 01.03.2024 31,03.2024
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 |BAIL IN CRIMINAL APPEAL 5416] 0] 50| 135] 185} o] 121] 169] 290] 5311
2 |BAIL & STAY IN CRL.REVISION 4761] o] o] 124] 124 o] o| 145] 145] 4740
3 |BAIL & STAY IN CRL.MISC.PET. 22527] o] of 564 564 0f o] 398] 398] 22693
4 |BAIL&STAY IN CRL.TRAN. PET. & CRLW 18501 ol ol 167 1671 © ol 190 190 1827
5 |BAIL & STAY IN CRL.CONT.PET. ol of o o ol of o o 0 0
6 |BAIL& STAY IN CRLLA 19] of of 1 1l o] of o 0 20
7 |CRIMINAL MISC. APPLICATION
{hssing iganiimilln oso] of 1| 46| 47] o 2| 35 37| 900
TOTAL (€) 35553 o] 51]1037] 1088] o] 123] 937] 1060] 35581
2 | CRIMINAL TRANSFER 9ol o] of 4 4l o o 3 3 91
3 | STAY IN HABEAS CORPUS 14] o] 1 0 11 o] of o 0 15
TOTAL (D) 104] o] 1] 4 5] of o 3 3 106
TOTAL (C+D) 35657] o| 52| 1041] 1093] o] 123] 940] 1063] 35687
TOTAL (A+B+C+D) _ 262517] o] 478] 5826] 6304] o] 690]6820] 7510] 261311
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAY INI. T. APPEAL 44l ol of o ol of of o 0 44
2 [STAY INW.T. APPEAL/ CUSTA 18] ol of o ol of] 2| o 2 14
3 [STAY IN O. T. REFERENCE 112 o] 1 o 1l o] 2] o 2 11
4 |STAYINS. T. REVISION 515] o] o 13 13] o] o] 1 1 527
5 [STAY IN CIVIL IST APPEAL 4469 o] 1] 72 73] of 2| o2 04| 4448
6 |STAY IN CIVIL 2ND APPEAL 2333] ol ol 36 36| of o] 49 49| 2320
7 [STAY IN EXE. FIRST APPEAL 101] of of 2 2l of of o 0 103
8 |STAY IN EXE. 2ND APPEAL 23] of of o ol of] of o 0 23
9 [STAY INC. M. APPEAL 10205] o] 47| 115] 162] o] 44| 138] 182 10185
10 |STAY IN CIVIL REVISION 617] o o] 46 46] o] o] 25 25 638
11 |STAY IN CIVIL CONTEMPT 20 o[ of o ol of of o 0 20
12 |STAY IN SPL. APPEAL (CIVIL) 24] o] 1 0 11 of o o 0 25
13 [STAY IN CIVIL TRANS. APPLN. 182] o] o 42 42| o] o 58 58 166
14 [STAY IN COMPANY CASES 23] o] of o o] o[ of o 0 23
15 |STAY IN SPL. APPEAL (WRIT) 2221] o 46] o 48] o] 64 o 64] 2203
16 |STAY IN WRIT PETITION 60164] o 103| 1363 14668] o| 242| 1342] 1584] 60046
TOTAL (E) 81069] of 199] 1689] 1888] o] 356] 1705] 2061] 80896
2 | CIVIL MISC. APPLICATIONS 4501 0| 45| 264] 309] o] 40| 287] 327 4483
3 | CIVILMISC. CASES U/S-5 12239] 0] 69| 299] 368] o] 51| 143] 194 12413
4 | EXE. MISC.APPLICATION ol of o] o o] of] o o 0 0
5 | LEAVE TO APPEAL TO S.C. 11 o of o of of] of o 0 1
TOTAL (F) 16741| o] 114] 563] 677] o] 91| 430] 521] 18897
TOTAL (E+F) 97810| o] 313[ 2252] 2565] o] 447]2135] 2582] 97793
TOTAL (C+D+E+F) | 133467] o] 365]| 3293] 3658] o] 570 3075] 3645] 133480
GRAND TOTAL (ATOF) 360327| of 791] 8o78] sses] o] 1137} 8955] 10092] 359104
Dt. : 12-04-2024 15:41 :
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